NATIONAL COMPANY LAW TRIBUNAL
BENGALURU BENCH
COURT NO.1

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF NATIONAL COMPANY LAW TRIBUNAL,
BENGALURU BENCH, BENGALURU, HELD ON 05.01.2018.

PRESENT: 1. Hon’ble Member(J) Shri Ratakonda Murali
2. Hon’ble Member(T) Dr. Ashok Kumar Mishra
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iti i i Standing Counsel for ROC/RD
Counsel for petitioner is present. Smt. M.R. Sinchana,
is present. She re;:?orted that she has received the co_mments on the' ROC report f;om ;frz
counsel for the petitioner today and she requested time. Meanwhile, petitioner to o

comments if any on the OL'’s report.
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